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Thursday, March 2, 1973/Phulguna 11,
1899 (Saka)

The Lok Sabha met at Eleven of the
Clock.

[MR. SPEAKER in ithe Chairj.

WELCOME TO PARLIAMENTARY
DELEGATION FROM GERMAN DE-
MOCRATIC REPUBLIC.

MR. SPEAKER: Hon. Members, at
the outset, I have to make an an-
nouncement.

On my own bchull and on behalf
of the Hon. Memuoers of the House, [
have great pleasure in welcoming Mr.
Horst Sindermann, President of the
People’s Chamber of the GDR and the
hon. Members of the German Demo-
cratic Republic Parliamentary Dele-
gation who are on a visit to India as
our honoured guests. The other hon.
Members of the delegation are:—

1. Madam Thea Hauschild

2. Mr. Josef Aberth

3. Madam Christine Wieynk.

4. Dr. Guenter Wiedemann

5. Prof. (Dr.) Karl-Heinz Hengst
¢ Mr. Uwe Gajewski

7. Mr. Dieter Lehmann

The delegation arrived here yester-
day morning. They are now seated in
the Special Box. We wish them a
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happy and fruitful stay in our coun-
try. Through them we convey our
greetings and best wishes to His
Excellency Mr. Erich Honecker, Chair-
man of the Council of State, His Ex-
cellency Mr. Willi Steph, Chairman of
the Council of Ministers, esteemed
Parliament, Government and the peo-
ple of the German Democratic Re-
public.

ORAL _ANSWERS TO QUESTIONS

Reorientation of Functioning of
Employment Exchanges

*143. SHRI P. S. RAMALINGAM:

SHRI S. D. SOMASUNDA-
RAM:

Will the Minister of PARLIAMEN-
TARY AFFAIRS AND LABOUR be
pleased to state:

(a) whether Government propose te
reorient the functioning of the em-
ployment exchanges so as to serve the
crying needs of thousands of unempley-
ed for easy registration and sincere
placement efforts;

(b) the shortcomings noticed or re-
ported to Government so far; and

(¢) the particulars of time bound
plan, if any, for streamlining the
working?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA): (a) to
(c). As indicated by me earlier in the
House on 12th July, 1977 during the
Demands for the Grants under the
Ministry of Labour for the year 1977-
78, complaints regarding delays, un-
fairness of submissions and malprac-
tices have been made on the working
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of employment exchanges. Govern-
ment are anxious to improve the work-
ing of National Employment Service
by making such changes as are neces-
sary in order to serve the crucial needs
of the country. For this purpose,
Government has now appointed a
Committee, with fairly wide terms of

reference, to go into the whole ques-
tion.

SHRI P. S. RAMALINGAM: By
what time the Government is going to
appoint the Commitltee? And how
much time the Committee will take
to suggest improvements in the mana-
gemen! of Exchanges? Have Govern-
ment taken steps on their own to effect

improvements as delay makes matters
worse?

SHRI RAVINDRA VARMA: The
Committee has been appointed and we
hope that the Committee will be able
to complete its work and gives its re-
port in three months’' time. The Gov-
ernment is constantly making efforts
to see that the working of the Empoly-
ment Exchanges improves. But, as the
ho:i. Member is perhaps, aware, it is
not a matter for which the Central
Government is entirely responsible.
The responsibility for the administra-
tion of the employmenf exchanges
vests in the State Govermments. Sub-
ject to this limitation, we are doing
everything that we can do in the mean-
while.

SHRI P. S. RAMALINGAM: The
employment exchanges are run by the
Central Government.

MR. SPEAKER: He has said that the
administration is run by the State
Governments.

SHRI JYOTIRMOY BOSU: Will the
hon. Minister kindly tell us as to what
steps, if any, are being taken, to start
with at least to have the urban unem-
ployed people registered?

SHRI RAVINDRA VARMA: The
registration is voluntary. There i8 no
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law today which compels every unem-
ployed citizen to register himself. I
do not think, at the moment, the Gov-
ernment {8 contemplating to have any
law of this kind.
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SHRI JYOTIRMOY BOSU: 528 em-
ployment exchanges for 600 million
people.

SHRI RAVINDRA VARMA: You
have asked me to answer the question
raised by Mr. Hukam Chand Kachwai
and not an interjection by Mr. Jyotir-
moy Bosu which is constant.

7 a1 97 foF gqW F7X I
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§ T T gefafrdww w1 am™

®IT 41 | (sagm)
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MR. SPEAKER: He cannot give an
assurance on that.

SHRI M. V. KRISHNAPPA: Since
the question refers to reorientation of
the employment exchanges, has the
Government considered the question of
millions of unemployed agricultural
labour? Now the empolyment exchan-
ges generally deal with educated un-
employed people and semi-skilied
people. There are millions of agricul-
tural labour who are unemployed
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There are some tracke in. the country
where irrigation potential is created
where there is need for labour. On
the other hand, there are tracts where
surplus labour is available. They
move from one place fo another and
you leave them to their own Iate.
Would the Government consider to
take this surplus labour from the
place where there is no employment
to the place where there is employ-
ment at times when seasonal condi-
tions are favourable?

SHRI RAVINDRA VARMA: My hon,
friend knows it very well that as far
as rural labour i8 concerned and
labour and agricultural sector is con-
cerned, they live in the rural areas
and it is very difficult and a different
proposition to deal with workers who
live in diffused areas of that kind. The
present system of employment ex-
changes—as the hon. Member himself
has indicated in his gquestion—deals
with organised labour and opportuni-
ties that are available in urban areas
for placement in industry and other
kind of employment. Obviously, this
does not deal with the kind of employ-
ment of agricultural labour in rural
areas, It is a question of proposition
whether a centralised mechanism can
be created and expected to function
efficiently for enrolling workers who
are to work in different forms in diff-
erent rural areas. Therefore, the
whole question of providing oportuni-
ties for employment in rural areas will
have to be tackled on a different basis
and not through the existing employ-
ment exchanges.

PROF. R. K. AMIN: Under the
present system, in the Employment
Exchanges there is repetition of the
same people on the registration; even
theugh they have got the employment,
they stil keep the registration on.
There are certain defects. At the
same time Government has also taken
the responsibility of seeing that, in
ten years’ time, full employment will
be given., What steps does he contem.
plate to teke to have the full informa-
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tion regarding tbe. employment -situg-
tion in the country through the.Em-
ployment Exchanges?

SHR] RAVINDRA VARMA: Employ-
ment Exchanges, as I stated -earlier re-
gister the nameg of those who go to
the Employment Exchanges. 1 agree
with the hon. Member that this does
not give us the total picture of the
number of unemployed persons in
the country. There are many defects
also in the registration. As the hon.
Member said, it is quite likely that a
person may register himself at more
than one place, and it is also quite
likely, 1t is quite clear that many who
are unemployed are not registered. A
survey has been conducted, and the
result of the survey shows that nearly
65 per cent of those whose names
appear on the live register are actual-
ly unemployed; about 27 per cent of
those whose names appear on the r¢-
gister are employed but their names
happen to continue to be on the regis-
ter; about 7.3 per cent of those names
that appear on the live register are
the names of students and others who
expect to qualify for employment.

As far as the second part of the
question is concerned, about ending of
destitution and providing of employ-
ment for all unemployed persons in
this country, certainly efforts are being
made and will be made in the course
of these years to have a total survey
which will enable us to formulate a
policy which will lead to the elimina-
tion of unemployment.
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ot vl waf : gramEe  qREEw
NPT F XA gAT 918 v WL
# frmaX o€ 1@ F1 Sw wR
% fa%, @ & =arw w1 #Y AT
TN qFY & PY FHEGW TAT qES &,
& A a7 faarr W WX faafar
W 57 ¥ fAr 0w W fagfe
= wE 3

! TR =W g A 7R,
92 W F wET A JAr-AroAr wrataa
I ¥ fufem ol sfwfa -1 & a
T X &, 37 A1 a4 2% D &, Forw
afear<f & Ao a1 a8 § Wi IAF Y
am gt A £, faar afene &
QAT T AT AE & | T AT TS G
TE ¥ oaeqT §4G fis ¥ ST Y
safedy & sy, foraw of@rd & wr
QAT qT SHT ALY & | JAHT o7 FIEN
AT ¥ FT ®R qT AT g !

ot o waf: 9w W gE
q« A ¥ Aff ;r &, fee W
FTF & §THY ¥ THT ¥ ¥ famfed
Wi Aoy wr # 1 §9 TS qOTd A
oy e 7w Y &, dfew JTF
AE F AU I AT % ey @<
T findt ETT WY ®YE FroEr 9@ g
oW AMamam@I R § 9
AT AT NAfee @on, dar Zw
AAXE

narc % serfean dm
.’.
*144. o fag wrf 2w
&t UEAY Qo WH :

T wxresw s afe waT™r /AT
AT qzd 9 UF faacor @d #1 g
4T forgrit wg oifar AT v

PHALGUNA 11, 1889 (SAKA)

Oral Answers 10
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